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BEFORE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 42/2019
In
O.A. No. 124 of 2015

IN THE MATTER OF:

Sumitra Devi .....Applicant

Versts

Central Pollution Control Board ....Respondents

SUBMISSIONS ON BEHALF _OF HARYANA STATE
POLLUTION CONTROL BOARD

Most Respectfully showeth:

1. That present execution application has been filed seeking
execution of the order dated 12.12.2017. The Haryana .
State Pollution Control Board (herein after referred as to
‘HSPCB’) has sought remedial action to stop industrial
effluent and domestic sewage from entering into villages
Maheshwari, Nandrampurbass, Malpura, residential sector
No.s 4 & 6 of Dharuhera and nearby residential area
adjacent to border of Haryana & Rajasthan under Tehsil

Dharuhera, Dist. Rewari, Haryana.

2. That it has been admitted in recommendation No. A made
by Joint Committee that because of non-connectivity of
100% sewer lines and non-operation of these STPs, the part
of untreated sewage was going towards Dharuhera

(Haryana). Accordingly, direction has been sought to

L Municipal Corporation, Bhiwadi for submitting the time
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bound action plan for early completion of entire sewer
connections and proper functioning of constructed STPs.
The HSPCB prays that needful be done expediously in time
bound manner so that sewage water may not get entered

into Dharuhera town and other villages of Dharuhera Tehsil.

3. That one important aspect has not been dealt with in the
present report i.e. industrial effluent coming from Bhiwadi
into residential sectors of Dharuhera at one point and into
Nandrampurbas village at second point. The sketch plan
showing route of effluent coming from Bhiwadi Industrial
Area into residential sectors of Dharuhera (at point 1) and

into Nandrampurbas viliage (at point 2) are annexed

herewith as Annexure-P/1 & P/2.

4. That an additional affidavit dated 07.11.2020 has been filed
on behalf of State of Rajasthan stating in para no.8 of the
Additional Affidavit that as a matter of fact that none of the
treated effluent from industrial area Bhiwadi flows in the
state of Haryana. In this regard, it is submitted that
treated/untreated effluent is being reached into territory of
Haryavna in following two ways:

(i) Treated effluent is being pumped from Bhiwadi to
Khushkhera Industrial Area, thereafter this pumped
effluent alongwith untreated effluent of Khushkhera

Industrial Area comes into Nandrampurbas village of

Haryana as shown at point ‘2’ in sketch plan
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(Annexure-A/2), It has been admitted in
recommendation No. C of the report that samples of
water pumped from CETP to Khushkhera industrial
area and accumulated in open area were taken the
COD, BOD and fluoride values are exceeding the
discharge norms of CETP. Accordingly, direction has
been sought to utilize the CETP treated water so that .
treated water may not get accumulated in
Khushkhera. However, further flow of the effluent has
not been discussed in the report, otherwise, condition

of Nandrampurbas village of Haryana would have

come of record. "

Untreated effluent is being discharged into drain
passing alongwith CETP in question and reaching to
residential sectors of Dharuhera town at poilnt *1" in
sketch plan (Annexure-P/1).

In this regard, news reports dated 29.08.2020 and

09.11.2020 are pasted below:

Scanned by CamScanner



Saiil @ i urt faron S ) i & fer st A aerarg i dlare

o UEY A el i 1 B & g <, ST

< QERT s, g3l diet-31d

R A | e

DRI S ]
WA A B A kg e &
myvdam WA E T AR
apf Ao A e
Gl i I AN

B R R R R SN

Rl AoAEmg Wi eaAtE
as Al 1A a) ha
A fm m, A sa dn
WA N atag arm
aydan WA & wim
A W Y doww A
IR M N
N R IR R ]
CETEIE Raneas |
afw dRAD A 0 A
RLUR I T IS R
ot & (At 3
f23 ¥ e Aan A WA

Qe WA, arREl « SEE
A RAE A FAA 3 @
T R SYGH F SR F
TR IF T an @ g
FAMAR 3 @O IR A
T WA-TE IM Feg 7 o =
7 9 & T Fe e 3

frie w7 ama 41 9T

ZAR TNE R AR 2
; fremE aEw,
@ I,

10 (e o2 B e A
A [F TR & (A A
U e S A A
[ F 1A 9 S @,
A sis a [afEa w0 9
T T g e T A
ExsbLckickackake okl
A, YA TE, TR A AT
HE F AT A W RS

oy -v%'f\
EPI |
Gl
N

ﬂ\'..
" *'{n [

Ay

£ =

\ .0 e\
), iy e & A
2 g1 ad A

 fe fera b amm'lré\ lﬂ>|
@b e w3 @ 3

P dar @ A fam diw A

@ Fan W A AN A

e i
G

frm Ay viafvia Afra sifivta
3 gl lead arg @i @
A y1a s ad wbd dod
G of et 3
) (YT 3131 @

v g & A
st (s a1 3 B e
Al 3 nadd @) HA -
e ) g, GreR e
R E LR CEE ]
woran o ag @ Q) i
WiE # 1y uEE) W
ardt g v b s A

q W T TEa ) ad

g &
fitg =R @ T ¢ 6 A
32 e qed # 84 @ E
W T 4 ezt St
<l 31 wwad 4 3 o
Frardl, wrafen @ré & FRLA

29/08/20 Dainik Bhaskar

R AT B E101A I AT 3 Tt e Trorm

g sifbpden. 9wt §EH

®RArE GO

et 7 i ol A A 4
qgerd) T nan &1 g i
Sz 3% ar g A A
e o 7w 3, 5, 6, 8 30
o if & aph i adE A L
» Frd) <1 et sl @ 9T
ward et ) g fem A
st st 4 g frid
st 1 g @ o At
a3l gu dar ) e A
a7 far &1

~<frerw W, W, dm

y g Aart a7 @l 2 a8
e oy it R A
A qrfl Fraer & i el
) [t st SprE
12 @ by 3 gk T
Tl fil &1 I T
¥ forarerd frel 4, il &
Frtard w0

-zfr: T, o, qaEd

GRGER e Ratic re e |
IR EEee 2 A Dbia]
AT T A g YE @ T8
I F2 [ LA H IWgH
s fie 9 wwIm fax 7
1 forda % Aifaidl 71 Sea

fry 4, @AFT @ 7% O A
W (el Hae 1 AR E
Frial T F g g qa T
TSI A7 €191 @ &) Y
T E99 Eq T A R T
T AT T R o S

09/11/20 Dainik Jagran

That in regard to recommendations made in Point ‘B’ of the
report, it is submitted that issue and suggested measures
are being taken up with the concerned authorities.
However, this issue in not relevant to the order dated

12.12.2017 which is under execution.

Moreover, the

Dharuhera Industrial Area and residential Sectors of

Dharuhera are at different side of National HighWay—48 and

no water is being flow from Dharuhera industrial area to
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residential area. Root of the problem is industrial effluent
coming from the Bhiwadi Town/Industrial Area. Thus, real
issue should not be diverted to other issues so that problem

of residents of sector 4 and 6 of Dharuhera may be resolved

effectively.

In view of the submissions made herein above, it is
humbly prayed that necessary directions be issued to State
of Rajasthan, its agencies and RSPCB to stop the discharge
of treated and untreated effluent into village Maheshwari,
Nandrampurbas, malpura, Sector 4 and 6 of Dharuhera and
other residential areas adjacent to border of Haryana &
Rajasthan falling under Tehsil Dharuhera, District-Rewari.

|
Regio@(%\(fiu!(w,/
Haryana State Pollution Contrél Board,

Dharuhera

Date: 03.02.2021
Place: Dharuhera Regional Officer

Haryana State Pollution Control Board
Dharuhera Region, Dharuhera
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BEFORE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 42/2019
In
0.A. No. 124 of 2015

IN THE MATTER OF:

Sumitra Devi ....Applicant
‘ Versus
Central Pollution Control Board ....Respondents
INDEX
S.NO. Particulars Page No.
) SUBMISSIONS ON BEHALF OF HARYANA 1-6
STATE POLLUTION CONTROL BOARD
2. Annexure-P/1 (Colly): Google map 07
showing the flow of partially treated
effluent from Bhiwadi to Dharuhera
Town
3. Annexure-P/2 (Colly): Google map 08
showing the flow of partially treated
effluent from Khushkhera to

Nandrampur Bas, Dharuhera

FILED BY:

DATED: 03.02.202|
PLACE: Dharuhera

Regigngl Officer,
Haryana State Pollution Contfol Board,

Dharuhera

Regional Officer
Haryana State Pollution Control Board
Dharuhera Region, Dharuhera
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